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THB MINISTER OF Sf ATE OF THE 
MINISTRY OF LABOUR (SHRI T. AN-
nAH) : (a) No, Sir. 

(b) and (c) Does not arise. 

[English] 

Flood Assistance in Kerala 

184. SHR.I. MULLAPPALLY RAMA· 
CHANDRAN : WilJ the Minister of 
AGRICULTURE be pleased to state: 

(a) Whclhcr Central Government 
monitors the distribution of flood relief 
funds for various States ; 

(b) The flood relief funds ass istance 
·provided to Kerala during the recent 
· devastating floods in Ker ala ; and 

(c) Steps taken to ensure that the 
funds arc equitably distributed among all 
districts that had been affected by floods 1 

, 
THE MINISTER OF STATE IN THE 

D EPARrMENr . OF AGRICULTURE 
AND COOf.ERATlON (SHRI· YOGEN· 
ORA MAK.W {\NA) : (a) The G..>vern· 
meat of 1nJia rec eiv~ periodical itcmwisc 
expenditure statements from the Slate 
O\.>vernflleots who have been sanctioned 
CenLral Assistance for nutural calamities/ 
di.msters. It h1s now been decided to 
set up?, Monitorina Cetl in the Ministry 
of Agriculture to monitor th:, progress of 
expenditure and physical acbie\<ements in 
the States' which receive CeJtral A~sistance 
for tackling tne natural calarnitics/disas-
ters. 

(b) On account or recent floods, 
Kerala bas been sanctioned Rs. 134. 79 
,ror cs as the ceiling of Central Ass istan~e. 

(c) It is for the Government of 
Kerala to distribule the· Central Assistance 
among tbe various flooJ affected districts 
of the State. · 

Assi1taace for the Development of Aari· 
cultllral Products Markets 

18.S. SHK.I V. SOBHANADRBSS· 
W ARA RAO : Will tbc Minister of 
AOlUCULTU&E be pleased co state : 

( ,) the amount or assistance proposed 
for the development of Aaricultural Pro• 
ducts Marke,ts under the Agricultural 
Marketing Programme during the Seventh 
Plan ; State·wise ; and 

(b) the names of the Agricullu1 aJ 
Products Markets for which Aodbra Pra· 
desh Government have sou&ht Central 
assistance and lhe reaction of the Union 
Government thereto 1 

THE MINISTER OF STATE lN THE 
DEPARTMENT OF RURAL DEVELOP· 
·MENT (SHRl CHANDULAL CHAND· 
RAKAR) : (a) The Seventh Five Year 
Plan aJiocation for the Central Sector 
Scheme for the development of agricul-
tural produce markets is Rs. 99.33 
crores. The practice so far has been not 
to earmark funds Slate-wise, but to 
consider cases for assistance received 
from State/Union Territories on mer it. 

(1:,) The State; Government of Andhra 
Pradesh have ~ouaht CentraJ assi6taoce 
for the development of .Asifabad rural who-
lesale market. 'fbi.-; proposal is under 
e~amination. 

Legislation on Workers Particjpation in 
tbe .l\1anagement of Public, Private and 

Cooperative Sector Establishnlent s 

186. PROF. K.V. THOMA~ 
SHRI R.P .. DAS : 

WiU tne Minister of LABOUR be 
pleased to state: 

(a) whether Goveroment have any 
propasal to bring forward any. lciislation 
for making workers participation in public, 
private aod cooperative sector establish-
ments compulsory; and 

(b) whether e&tablishment& bavina a 
strength of 100 w(.>'rkers aod more will 
brou1ht uuder this Jcgislativ_o ? 

THE MJNISfER OF STATS OF THB 
MINISTRY OF LABOUR (~HR.I T. AN· 
JIAH) : (a) and (b) The queatioo of 
worken' parti~pation in maoaacmont for 
the privato 1ec,or and lcaialativo backi.na 
to the S~bcmo waa considered in tho 




